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PAPERS LAID ON THE TABLE

MR. SPEAKER.:
the Table.

Papers to be Laid on

NOTIFIOATION UNDER DRITGS AND
COSMETILS ACT.

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTE AND FAMILY
PLANNING, AND WORKS, HOUSING
AND URBAN DEVELOPMENT (SHRI
PARIMAL GHOSH) :  On behalf of Shri
B.S. Murthy, 1 beg to lay on the Table......
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SHRI PARIMAL GHOSH: Sir, on
behalf of Shri BS. Murthy, I beg to lay on
the Table a copy of the Drugs and Coa-
metics (Second Amendment) Rules, 1970
(Hindi and English [versions) published in
Notification No. 5. 0. 2008 in Gazette of
India dated the 6th June, 1970, under
section 38 of the Drugs and Cosmetics Act,
1940, [Placed in Library See No, LT-3892/:0]

REPORT OF DEPOSIT INSURANOE COR-
PORATION, NOTIFICATIONS UNDER
CENTRAL Exc1Sg RULES, CUusTOMS

AcT, AND CENTRAL Exo18p
AND SALT AcT

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI K. R,
GANESH) : On behalf of Shri Vidya
Charan Shukla, I beg to lay on the Table —

1, A copy of the Report (Hindi and
English versions) on the working of
the Deposit Insurance Corporation
Bombay for the year ended the slst
December, 1969 along with the
Audited Accounts, under sub-
section (2) of section 32 of the
Deposit Insurance Corporation Act,
1961, [Placed in Library. See
No, LT,— 2893(70) -

2. A copy of the Notification No,
GSR. 1062 (Hindi and English
version) published in Gazetie of
India dated the 20th July, 1970
issued under the Central Exgise
Rules, 1944, together with an
explanatory memorandum. [Placed
~in Library. See No. LT—3894/70].

3. A copy each of the following Noth
cation (Hindi and English vessions)



